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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 04 of 2023
In

O.A. NO. 147/2021

IN THE MATTER OF:

Mahesh Chandra Saxena ... Applicant
Versus

The Chief Secretary

Govt. of Delhi & Ors ... Respondents

ADDITIONAL SUBMISSIONS ON BEHALF OF THE
APPLICANT

MOST RESPECTFULLY SHOWETH:

The applicant is furnishing following information in respect of

Dwarka Societies before this Hon’ble Tribunal.

1. The D.J.B. had given public notice to 180 Societies of
Dwarka for Roof Top Rainwater Harvesting System. Despite
notice the societies at Dwarka were not constructing Roof
Top Rain Water Harvesting System. Delhi Jal Board stopped
giving 10% rebate on water bill and issued notice to all
owners of the flat in person and said that if Roof Top RWH
System is not constructed, the water connection will be
disconnected. After receiving individual notices some
Societies by renovating RWH System made it Roof Top RWH

System and some are still renovating.

2. That in the year 2021 immediately after inspection the
Society at Plot No. 25, Sector 4, Anant Apartment, Dwarka
sought help from the applicant for construction of Roof Top
RWH System. The applicant by providing free of cost service

got constructed proper functional RWH System, which till



date is functional and is working. But till date DJB has not
issued Adequacy Certificate. The Team of DJB and DPCC
went to collect water sample, after not getting water sample
the Team was saying that the RWH System is not functional
because there is no water in pit and recharge borewell. The
applicant informed the Society RWA President that DJB and
DPCC have no technical knowledge of RWH System. Roof
Top Rain water is clean and by recharge borewell within
short time by charging the rain water reached in ground
water. In Roof Top Rain water RWH System water is not
stored. The RWA society itself gets cleaning of RWH System,
Prior to this Rs.20,000/- was to be paid to the Contractor

for cleaning RWH System.

. That several societies of Dwarka by constructing Roof Top
RWH System applied to RWH Cell of DJB for issue of
Adequacy Certificate. The officers of RWH Cell of DJB again
go for inspection and raise several types of objections such
as over flow system is not there, there is no separator,
Volume of pit is less, why recharge borewell has been
constructed, as per norms of DJB filter media filling has not
been done. The photocopy of objections raised by DJB are
attached as Annexure-A-1.

DJB have constructed 595 RWH System, in none of RWH
System Over flow pipe, separator is there. In the same
manner there are no over flow separator in 10,000 RWH

System of other Government Departments.
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4. That some articles/objects are fitted in the RWH Pit

according to the conditions existing there:

i)

ii)

ii)

In the storm water drain of MCD, PWD, DDA sewage
water, waste water, chemical waste water is flowing.
Overflow pipe of RWH System should not be connected
with storm water drain of MCD because during heavy
rain fall storm water drain overflows, due to which
water logging takes place on the road. Through the
overflow pipe the sewage water will go back in RWH Pit
and will contaminate the ground water. Under such
situation volume of structure of RWH Pit is increased
and due to this there is no need of overflow pipe as has
been done on the suggestion of the applicant.

This problem is also in the Separator. It is done after
seeing the condition of the site. Separators should be
made in the RWH Systems of Factory, Mall, Hospital,
Warehouse, Banquet Hall, Commercial Buildings,
Flyover, NHAI elevated Road. The roof of the
residential building remains clean. The roofs of
buildings of Dwarka Society are clean. The Hydrologist
and Geologists of CGWA after survey & research
framed programme of harvesting of Roof Top Rain
Water because Roof top rain water is clean. After
mixing into waste water through drain, road the Roof
Top rain water was being wasted, for bringing up the
water level of falling water it was necessary to recharge
Roof Top rain water.

There is no recharge borewell in the design of DJB,

therefore the design of DJB is non- functional.



1004

Recharge borewell is too much necessary. Water level
should be 5 metres.

iv)  If the Roof Top rain water has been connected with
down pipe in RWH Pit, the water level of recharge
borewell is above S5 metre, filter media according to
design of CGWB is normal but size of pit, size, volume
of Roof is less by 10%, then it should be passed. If filter
media also is less from 10% to 20%, it should be also
passed. At present time filling of 200x200x200 MM be

done in filter media

5. That the applicant has come to know from the RWH
contractor, Manager of Tagore International School that
objections are raised by DJB for bribery. When the person
becomes harassed for obtaining Adequacy Certificate, then
bribe is given to the officers of DJB, immediately thereafter
the Adequacy Certificate is issued. In this regard the
applicant lodged complaint with CEO Delhi Jal Board, Delhi
Government. CEO DJB transferred the corrupt officers, the
applicant through writing letter extended thanks to CEO,
DJB. The photocopy of letter written to CEO, DJB is

enclosed as Annexure A-2.

6. That during the year 2013 the Hon’ble NGT had formed
RWH Ground Water Cell from RWH Division of DJB and
had given certain directions that DJB Cell will provide
function design of RWH System free of cost to the public,
individuals, institutions, Government institutions, will

assistant financially, technically for construction of RWH
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structure. After construction of RWH System will conduct
inspection and within one week will issues Adequacy
certificate. In the opinion of the applicant by saving ground
water the public is helping DJB, then for what the officers
of RWH Cell of DUB demand bribery. In the case of DJB
such an order was passed by Hon’ble Delhi High Court
during the year 2015. The Hon’ble High Court had said that
it is the work of the Centre, State Government to save
ground water. By issuing notification for saving ground
water the Government included public but in the name of
financial and technical assistance to the public for
construction of RWH structure DJB give 10% rebate in
water bill, then the awareness will come in the public, The
Delhi Jal Board is spending money for giving advertisement
in the newspaper for construction of RWH System, giving
rebate in the water bill, the awareness will come in public.
But the officers of Delhi Jal Board instead of giving money
to the public demand bribe. The applicant was technical
employee in DJB, after retirement also is trying to save
ground water of Delhi NCR from contamination. The cases
for saving ground water are pending before Hon’ble NGT,
Hon’ble High Court, Hon’ble Supreme Court. For saving
ground water the applicant has filed more than 25 petitions
from the year 2013 to 2025 in which he has spent about
Rs.6,00,000/-. On the other hand instead of saving ground
water officers of DUB demand bribe and contaminate ground
water. The Chairperson of Hon’ble NGT HMJ Swatantra
Kumar on a date of hearing had said that Mahesh Saxena

has good understanding of ground water, he is doing good
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work, his petition is in public interest. The applicant thanks
his family Eist Dev Bhagwan Chitragupt Maharaj that he
has vested so much understanding in the applicant that the
applicant is filing petition before Hon’ble NGT for saving
ground water of the country. The news article of order
passed by the double bench of HMJ B.D. Ahmed and HMJ
Sanjeev Sachdeva of the Hon’ble High Court Delhi passed in

the year 2015 is annexed herewith as Annexure A3.

7. That on the suggestions of the applicant The Bhagwan
Shree Gomteshwar Ji CGHS Ltd., Plot No.3A, Sector 2
Dwarka, New Delhi got constructed 2 new RWH Pits, one
RWH pit is old. For Roof Top Rain water new Pipe Line was
laid, over flow pipe, separator pipe were not constructed as
outside in the storm water drain of DDA Sewage water is
running. Filter Media filling has been done according to
design of CGWB. Sh. Rajesh Kumar, A.E. RWH Cell;, DJB
came for inspection of RWH Pits of this Society and raised
objection that where sewage water flow runs, there pit
volume is increased. The RWH System of this society is
proper functional and now the ground w2ater is not being

polluted.

Near the above said society there is RWH System of
Asha Deep Society in which the applicant found heavy
sewage from the storm water of DDA, in Monsoon by
overflow pipe sewage water was going back in RWH Pit.
After closing over flow pipe by cleaning/washing of pit the

RWH Pit has been made proper functional.
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Joint Inspection of both these societies should be

conducted.

8. That the applicant is submitting his opinion in brief with

regard to contaminating of ground water in Dwarka, other

areas of Delhi as well as in NCR why and as to what order

are required to be passed by this Hon’ble Tribunal so that

the contamination of water is stopped.

i)

In Dwarka the Design of CGWB was provided till the
year 2016. CGWB used to give only Roof Top Design.
Under the supervision of DJB thee RWH Systems were
being constructed. DDJB gave grant of Rs.1,00,000/ -
each to 177 Societies. Delhi Jal Board or untrained
contractor, Society MC did not see carefully the design
of CGWB. According to guidelines of Design Roof Top
Down Pipe has to be connected with RWH System. The
roof top rain water which is to be recharged, has to be
kept away from waste water from RWH Pit. There
should not be any filth near RWH Pit. The recharge
borewell has to be kept above 3.5 metre from ground
water level. In Dwarka untrained Contractor
connected the RWH System with Storm water drain
of the Society. In Storm water drain surface area
polluted water comes or during monsoon in surface
area with the Roof top rain water mixes with waste
water. In most of societies washing machines are run
in balconies. The waste water of washing machine via
storm water comes in RWH Pit. In all societies Park,

pots, green belt horticulture system is. In the parks,
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pots, cow dung, STP manure, Urea fertilizer is put. In
Monsoon rain water of park in surface area comes.
During Monsoon cars and other vehicles continue to
pass. In each society there are 200 to 1000 vehicles.
Tyres of the vehicles bring filth. Surface area rainwater
due to these reasons is contaminated. In Dwarka
CGWB RWH Design recharge borewell depot 16-18
metres was but untrained contractors for their
personal benefits did it at the level of 30-50 metre
water level inside from which waste water directly
mixed with ground water. In this manner RWH Delhi,
NCR and in all city’s ground water is polluting.
Drinking water is too much abstruse liquid
substance. Even foul smell coming become polluted.
For example in water can of 10 litre 2 drops of petrol,
kerosene, acid, phenyl is put, drinking water becomes
polluted on meeting with sewage water kali form
ammonia generates.

ii) What should be done that quality of ground water of
Dwarka is corrected. Applicant had given information
in OA No. 147/2021 that in all societies of Dwarka
Roof Top Rainwater will have to be harvested. All
borewells of all societies of Dwarka, the waste water
should be used in horticulture. For correcting quality

of ground water 20 years will take.

9. That in Dwarka DDA has constructed a large number of
apartments. There also by not harvesting Roof Top

Rainwater, by mixing waste water in RWHS the ground
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water is being contaminated. Banquet Halls, Hospitals,
Malls, Schools, NHAI elevated roads, at all places non-
functional RWHS has been constructed thereby is
contaminating ground water In Dwarka there are about 800
RWH System. All should either be closed or all be made roof
top rain water system. It is not easy to correct non-
functional RWH System. It will take two years. Strictness

will have to be taken.

Like the order in OA 217/2016 separate order will
have to be passed to the effect that under the Chairmanship
of CGWA a Committee will have to be formed in which
DPCC, DJB, Applicant, Dwarka CGTHS RWA should be the
committee will issue notice for construction of proper
functional RWH system which Society, other RWH Systems
Roof top will continue to be constructed. By inspecting the
Committee will issue adequacy certificate. Within 2 years
after 2-4 notice if RWH System is not made Roop top then
Hon’ble NGT under section 25 of NGT Act 2010 may impose
environment cost which can be from Rs. 5 lakhs to 10
crores.

PRAYER:

It is, therefore, most humbly prayed that appropriate order

may kindly be passed to the effect:

i) To constitute a Committee under the Chairmanship of
CGWA with Members consisting of DPCC, DJB and
the Applicant.

i) The Committee will have powers to issue notices to

Dwarka CGHS RWA for construction of proper
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functional RWH system, in other RWH Systems Roof
top rain water pit will continue to be constructed.

iii)  Thereafter by inspecting the RWH Systems/Pits the
said Committee will issue Adequacy Certificate.

iv)  After 2-4 notices if RWH System is not made Roop top
rain water system within 2 years, for non-compliance
of order of this Hon’ble Tribunal, then this Hon’ble
Tribunal under section 25 of NGT Act 2010 may
impose environment cost which can be from Rs. 5

lakhs to 10 crores.

Filed by

/myﬂl

Mahesh Chandra Saxena
S/o Late Sh. Ram Bihari Lal Saxena
R/o A-388, Chhatarpur Enclave, Phase-I
Chhatarpur, New Delhi-110074
Applicant in person
Mob:9540844936
Email:maheshsxnl@gmail.com
New Delhi

Dated 03.11. 2025
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T DELHI
DELHI JAL BOARD: GOVT. OF NC 1
OFFICE OF THE EXECURIVE ENGINEER (RWH)

ROOM NO-208, VARUNALAYA PH-I,
JHANDEWALAN, NEW DELHI-1 10005

15
Dated: (5)“{[
No. DJB/ EE (RWH)-1/2025/ 23 |

To,
The Bhagwan Shree Gomteshwar Ji CGHS Ltd..
Piot no.3 A, Sector-02, Dwarka,
New Delhi-110075

Sub:- Regarding issuance of the Adequacy Certificate of the Rail'l Wa:;’g
Harvesting System for The Bhagwan Shree Gomteshwar Ji CG

e Ltd., Plot no.3 A, Sector-02, Dwarka, New Delhi-110075.

Ref:-Letter no.notice-DJB(1)/2025 dated 25.03.2025.

In reference to your above mentioned letter, the site was visited by

technical official and found the following observations/deficiencies:

1. Overflow not present in RWH pit.

b2

. Separator is not installed in RWH Structure.

3. Filter media laid was not as per DJB norms.

Therefore, you are requested to install the RWH system as per Delhi Jal

Board norms and Public Notice dated 14.02.2023. available on the DJB website

. i.e., www.delhijalboard.delhi.gov.in and intimate this office within 7 working

days, to avoid any penalty or adverse action as per DJB norms/policy.

With Regards (W

EE (RWH)-I
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DELHEJAL BOARD: GOV FLOFNCTDELLN
OFFICE OF THE EXFCURIVE ENGINEER (R\WIHD
ROOM NO-208, VARUNALAY A PH-1,
JHANDEW ALAN, NEW DELHI-110005
No DB LE (RWH)-1/2028 Fie S A Bited:
i\\.
Lhe Punjab National Bank Fmployees CGHS Lad .
Mot ne Lo Nector-d., PDwarka:
Phase-1. New Delhi-110078

Sub:- Regarvding issuance of the Adeguacy Certifiente of the Ruin Water Harsesting
System for The Punjab National Bunk Employees CGHS Litd., Plot no. L1 Sector:
4. Dwarka, Phase-1, New Delhic 110078,

RorLoer No PNB CGHS DIB 2025 09 dawed 10.06 2025

I reterence to your above mentivned letter, the site was visited by teehuival RTNEL

and tound the toltow ing abservations/deticiencies:

| Separator is not installed in RWH Structure.
2 liler media not laid as per DJB norms.
3. Mesh was not installed in the collecting chamber

[herefore, you are requested o install the RWH system as per Delhi Jal Board nornis
at o Public Notice  dated  14.02.2023,  available  on the  DIB - website e
wao delhijalboard.delhi.gov.in and intimate this oftice within 13 working vay - fading
whivh action as deemed fit will be taken as per instructional order dated 17 09 2019 issued
from Director (Revenue),

With Regards f
\ \}) g

EE (RWH)-1

1012
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THE BHAGWAN SHREE GOMTESHWGR i
CO-OP. G. H. SOCIETY LTD.

(REGN NO. 1375/ GH)
Regd. Office : Plot No. 3A, Sector-2, Dwarka Phase-l, New Delhi-110075

Ref No. N@.’.&Q@.:..@.‘/'TB.CJ)/ 20)E Date : . 25022004

To,

The Executive Engineer,

RWH, Ground Water Cell,
Delhi Jai Board, Govt. of NCT Delhi,
Karol Bagh, New Delhi-110005

Email:- rainwaterharvestine201 3 wemail.com

Subject:- Application for RWH System Inspection/Adequacy Certificate in respect of The
Bha_gwan Shree Gometeshwar Ji CGHS Ltd, Sector — 2, Dwarka

Sir,
This has reference to the Notice No. DJB/O.A.147 (Notice)/DY.SE (RWH)/ 2023/ 1434

dated: 04.05.2023 of DJB to our society on the subject matter and to submit thal according to your

notice, the society has connected the RWH system with roof top rain water pipes. Two new RWH
pits have been constructed by the society besides existing RWH pit. The rain water harvesting

system of the society has been made functional as per DJB norms. The size and photographs of RW1|
are enclosed for your ready reference.

% It is submitted that the total area of the society is ‘3 qgg-'g’sqﬂe society has two
tower and their total roof top area is é 6.3..«.7.3§QMThe drawing of layout plan is also enclosed.

3. You are requested to inspect Roof top RWH system of the society and kindly issue necessary
Adequacy Certificate.

4 ‘This may please be treated as urgent.
Thanking you,
EE (RWH).1 i Yours sincerely.
"‘)p;hi Jal Board For The Bhagwan Shri Gometeswar Ji CGHS L

................

Date zs\ |25~ —a0

Manager
Copy to : The Executive Engineer (D)-092,
DJB, Govt of NCT of Delhi, Over Head Tank opposite Bharti College.
Janakpuri, New Delhi (email: cosv japahpurt @ gmaiicomi.. Wt their

notice no. DJB/EE(D) 092/2024 25/2350 dated 18.03.2025.— H’Y 7 oA
K—‘V"d .—eM—!lN N -9 Ibr&-‘f\/&
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Annexure A-2

MAHESH CHAND SAXENA

Add..- A 388, Chhattarpur Enclave, PH - 1, New Delhi — /4

Mob : 9540844936, Email : mahesgaxnl@pemal com
Aar 4, Raies: 180912025
FrrdrRiETs st (CEO) ME\..«.U‘ e R iy 301021
fauer: yeerardt aifermRal & Transfer & Jdeg & o |
sftarer Gt

oram f&6 Rain Water Harvesting Ground Water Cell & @I 3iftrerdt
dft foroler ®AR TF IS FAR & Transfer Mgl RWH Cell & amgz
#7 e B U Qdl dermd siffert Rl oie dd @ a1\ @B e
R E J TS fau F NuB! dga-agd gegae <ar &l $H Ja" A Hel
3MUH Ud fecell JRBR P S AR Ud Transfer & forw usr forar
arl & Aud SedE ¢ Wl g, fb # Reclt @ @ H addiol
FHAR a1 AR 42 qU P! JAT P IWAA TV 2019 H Adieigd g3
g1 I RWH System, Water Body, STP @ adelies &1 100% STeI®rst
ar &€ | ool o @18 dfed Reelt & sie IR [Aawr vad feof
Jwerme feet @ RWH System @& gRT Ground Water &1 giud @2 &
a foas fau &< et NGT & 22 F wmer Petition file @t |
Aty NGT & &Y Jaft Petition @ disfizar I d/r J=d 382 U
feu| orrd wiel s & gafaeur gEfen off g3m) Recht o a1g w
Treated Water &1 @dfe @t @ dAag 3 DJB & Chief Secretary Delhi W?
Uh-Udb @305 H0 &I GAaeo ofAtar far orm | OA148/2016 &1 3iTeR
o1 Hok A oy g & dowe & |
& feeefl vd NCR & Ground Water &I @<l @ fav @ aifdoie ¢fvg =
gl 3ua foru wa @w W@ & |

e
19 g2
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F afidrer oft & Seerd ¢ W E, 5 ur ywems e A oerdr
@I Adequacy Certificate & &Td W 6 a8 Womel & d| 7 yeER
a RaAts @it @9 @ @ Adequacy Certificate o &¥ 34 & | Rech
OlcT @%@ MUl U@ Untrained Contractors @ &R Taed grias
& IS g & o B 1 B mue & Ru 3 Aeeiw NGT &
0.A.147/2021 Petition file @t |

DPCC @t Rurd & RWH & Ramf ader & forw orw Fuar 3 Coli form,
Ammonia ffem 8 | #eetg NGT & DPCC 3R Recft wier ai &1 wga
WwedR ooe 6 RWH System & 37e I8 !ﬂﬁ'ﬁf arey BE A 3 AT ?
DJB X.en fioier ®#AR 3R DPCC THHT wia@ =@t & Jd| ATelei
NGT & X.en RWH ol @R & 36id IR BedR ooy BEl 5
g% RWH @t @B off oo @@ 3, s 3t smeha NGT @
STesTst @11 %5 RWH System @' Surface Area ¥ oifer amm T |
Surface Area & 3E THR B ‘Waste Water Td ¥Hder aeX 81d & |
S @ru ofdoia gt & W@ 21 aw . Recht 5@ @ & aqee
sardt & g Reie Y2222 oy ofers afew ol Reari f5 et

. 1627227y -

A vd Roeft & s@d AT RWH System. @ % Roof-Top Rain
Water & SIS Oon' o ol ¥ Rech ot @8 arew woraera ere 201 |
uficrs A vd are? woweE Blea @ SRR U Hog- /| W Hewe ¥
T dlfed @ dC EREGT B AR Roof-Top Rain Water Harvesting
System @ RU srewr ¥ wEw @nga R W € | @ Renovation @
& 2, Pomd st Ho @ sEf o W@ ¥ T @it wo GST F W @
T | R off Jrgafeat @& Adequacy Certificate =@t e & ¥ 1 o
JArATIer 3rgar Contraclors 3o IRBE B weER B AH W 50
TR A 1 ok 30 b Rea 2 3 & 3@ ¥ Adequacy Certificate
ed ¥ | 3@EIwr WHUY  PNB Apaftmeng, Seczor-4, TR&E H UH
Untrained Contractor ¥ @3 Usy aréar e @& T 10 & w0 #
Contract R dfpar 3o et fe @& @wE @d & aiv R
aﬁﬁaa‘s"raamm?kw 12 @H HO0 Jd B W off Non-

Functional &1
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Boelt oier @8 o Inspection & 3/@d Objection e fRe o’ Imad
RWH Pit @1 all Filter Média ez Rrrer @2, 15 ez a8y Rars drde
ge? gaRT  Filter Media  STelr GfTUI ar _33 RWH System Proper
Functional def SO I
ag JATTS & Free' of Cost Adequacy Certificate 2 ST TR | AT
@ Application Ta feeeft S/l @€ '@ Objection Letter s Ho 2’/90‘{
Jrer F Fewa B e AAERIT & Applicant B @ ad qF A Jus
R B 3w g Arawd & Roof-Top Rain Water Harvesting System
qeared A Heg BY| Ao AT IURHC IdEI-2, 3HAd 3T,
Jaez-5 H Free of Cost Consultancy 2?5‘{ Proper Functional RWH
System Ferar Ru, @ G 4-4 e wo. = FO |
G 5 freat 2-4 auf A & &2 W F | AT T aemn iy
Y foad a1 Mo & 'R Adequacy Cert.ificat‘e ot @Et fear | st
3t Objection aom fe@ | Ifc RWH System Proper Functional ¥ ai
ST Volum B Ud ¥ @1 10-20% @ @H & @ 3N UE @ e
afu | & e M gemeh ¥ afee @ @ W Reeh wwr @ @
Reeht TTBR F T 1uﬁamaﬁuianaaﬁmaﬁm

fecet ot @ o feeent & oreer 600 RWH System @ & ot
U off RWH System & Separator, Overflow Pipe @@t 21 5. uRkeis @y
et qyerer fdem AT &2 Separator, Overflow Pipe AT§e W Condition
3 A ¥ g0 Id & |
qefATer # R amerdu R éaaz—z g%a & RWH System
Proper Functional’ @erar &am & | RWH System & oRer @ am
T Al 3P & BB fHB Roof-Top & Y auforer 3 & |

TS HLER 3Bl B gell @ d¢ Ud . Atgen rRdr & RWH
Division @& X.en @arRn 21 oy ywmr @& 2on ofea sa afen
siferrsl @ RWH System ot aaseftedt oteresrdt =l 3 |

FAY 3(Ab BT B H TA W & T ARl AUBR B Reply file @t
FH uveret &nft|

1016
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# amud ferded wear g, DJBRWHcéllﬁageaﬁmﬁ@aash
5 arm daREd @ 9B E O B of ohuer R s R der R
U4 e WeHd Sifdar & 3 @@ RWH System @t ddettet
STt T 1 U8 siftrent Rrare RWH System & Jdg & ofefar @t
Hee wed & H wEar g, 6 ofiw RemEg afterd™t @ RWH System
& AGEHR g Consultant T@™T MU & Consultant el HiZaT
3ferprel @ HeE Bl | G fdel @, Fmerlm CEQ WEw amy RWH
System @1 fersfieseet arerar fpeft @8 NGO & &t @waret @ W wen
w ¥ | JF e Wid B, H W@ear §, f Ceiter Science & Environment
(CSE)NGO ¥ 3iuas &% | CSE Rain Water Harvesting 2 Training 3
2 1 Ug Ground Water TR &7t FHaT & | CSE g ot fsu aw Rain
Water Harvesting @& Training Certificate T %0 /5 W defoar & |

ufeaferdy EI\H?IT?}:-

1. AT HZTHAN Feledl, Rt WaR, et
2. AT STcresl, fioel PR, oot

3. X.en RWH Ground Water Cell.

H goqdiq
{-
Y HAZY Tog T
Environment/Ground Water Activist
A-388, BaRQY Uaherd, Bol-|
% Reei-110074

Mob.:9540844936
Email : maheshsxn1@gmail.com
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Annexure A-3

R, Iy Y et ARE @ 22 o A e e | e
Rl v A A MM IAIEH | W F W

B sdat AR Aty e 9 A ROV . s it < 3 et | A
2 o g Yot e g % el 7 ST 3 fom sheafet Rven o e | @ | RfER 8
e ) = A R TR A A e e R Re A g W W e v so0 | T E R

Ry o F9e Sy S e for fide o stom | Formt @ @ et X o SR W% wiie % R | H e

e 3 g & S| e S e e ol iR 9 wem A wm . 7 el e w1 9E & | SRR

o R o A Y @A e s (e s ) Wéﬁﬂﬁm.(mﬁmﬁﬁﬁﬂ Ao g
! TR SRR ) I S AR B e e <ra e T € | e

o 9 ¥ ew 9, 9. owe SN onfle WeEl € S S 2000 e S S W 45 | IR G

ol i T TR A A X 30 e A e A W 22 ae el W e g e | e
w1 PR 0 T W) e e R Y e o e e m@n%ﬂﬁqﬁ%ﬂamw e ¥ N

ST A B S ARy B S s Y wan SR st sl g dwwd T & 2

TIW SCLASSIFIE r

mmaii i ine new BK‘J nau

[ I. ] - o . wvw volkswagin. r.d.].n] Guﬁ

[ . S = - ;a2




